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Government of India
- Ministry of Finahee
Department of RC\lxcuuc
Central Board ol Dir¢et Taxes

New Delhi, the 24agApril, 1998.

NOTIEICATIO

{o—t

N

S.O. . Iis notilicd Tor general inforination that the institution/ Association
mentioned below and ils programme given hefeunder have been approved by the
Scerelary, Ministey of Environment and Torests, Ci|ovenm|cul ol India, New Delhi, being
the prescribed authority under Rule 6AAC of the Tocome tax  Rules. 1962, for the
purposes of section 35CCT of Income tax Act, 1961,

1

Name of the Institution/ Association

‘Lirumala Tirupati Devasthanam,
Tirapati.

Programime

i) Bare@n 114 Alfor8siation.

i) Institetional Plantadion

iif) Road §idg avenue plantation
Civ).  lire protection of Foresls

v) Memorial plantation

Both the approvals accorded by (he Préscribed Authotily namely (1) o the
Institution/Association under sulr-secli(me (2) of Section 35CCH and (i) to the
progranmes under sub-scetion (1) ol Section 33CCB are valid for the period from
1.4.98 to 31.3.2001 subject (o the followiny conditions:-

1) Tiomala Tirapati Devastlamam, Tiupati shall maintain a separate
account of the donation fcvenue by it for conservation and
development of forest and| maintenance of ecological balance in
the arca as mentioned in Pata (1) above.

i) Twumala Tirupati Devasthanam shall fumnish a report of the
progrannes as mcn[innctll in para (1) above 1o the preseribed
authority lorevery Linancial vear by (he 30™ June each vedar.

iii) The Tiramala Tirepati ]')cv.-'!.L:s;Ihmmm shafl submit {o the prescribed
arrtlinr it vt 20OW Tironee mecoaras vosnr a e oof e arelifoe] Al



accounts showing the fotal income and expenditure and balance
sheet showing the posilion of each of ils programmes separately.

(Malathi R.Sridharan )

Under Secretary (ITA.1I)

Notification No. oS X) F.No.203/7/98/1TA.II

To

The Manager,

Copy forwarded to:

S

=

All Chief Commissioners and Directors General of Income tax.
All Directors of Income tax. '
The Direclor of Income tax (DOMS), R.K.Puram, New Delhi.

Shri R. Mehta, Ministry of Environment and Forests, Paryavaran Bhavan, (‘GO

Complex, Lodi Road, New Delhi, w.r.to his letter No. Il/lf'941LE dated 27.2.98.
Shri Tirumala Tirupati Devasthanama, Admn, Building,
K.T.Ropad, Tirupati 517 507,

Joint Secretary and Legal Adviser, Ministry of Law, Shastri Bhawan, New Delhi.
C&AG of India, New Delhi (40 copies)

Bulletin Section, DIT(RSP&PR), Hans Bhawan, New Delhi,

1 (Malathi R.Sridharan)
Uinder Secretary (ITA.II)



